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3 .
11 Kerala . 3.2
12 Madhya Pradesh . . - . . . . 6-2%*
13 Mreharashtra . 8.1
14 Manipur 3-9
15 Meghalaye . . . 55
16 Nagaland 8.6
17 Orissa 7-6
18 Punfab . 58
19 Rgjasthan 75
20 Sikkim . 15-8%%s
21 Tamil Nadu . 27
22 Tripura 56
23 Uttar Pradesh . . 5-1
.24 'West Bengal . . . 50
N;te : l"Aw:l'age of first four years.
**Rate at 1970-71 prices.
s»eAverage of first three vears. ’ \
Source :

Outlay for Rajasthan

49. SHRI RAMDAS AGARWAL: Will
the Minister of PLANNING AND PROG-
RAMME IMPLEMENTATION be pleased
to state:

(a) what is the amount of plan outlay
proposed by the Government of Rajasthan
for 1992-93;

(b) the total amount so far sanctioned
by the Union Government in this regard;

(c) whether there is 2 demand for in-
creasing this outlay; :

(@) if so, whether Centra] Government
propose to increase the outlay; and

(ey if not, the reasons therefow?

THE MINISTER OF STATE OF THE

MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION

C.8.0. & Directorate, of Economics and Statistics of respective Stete Geverrmer!s,

(SHRI H. R, BHARDWAYJ): (a) An outlay
of Rs. 1630.51 crores was proposed for
Annual Plan 1992-93 by the Government
of Rajasthan

(b) An outlay of Rs. 1400 crores for
1992-93 was agreed in a meeting held bet-
ween Deputy Chairman, Planning Com-
mission and the Chief Minister of Rajas-
than.

(c) to (e) Do not arise.

Ropresentation Received from Karmataka
Government Regarding Release of Central-
Plan Assistance

30, SHRYI S, B. HARIPRASAD: Will
the Minister of PLANNING AND PROG-
RAMME IMPLEMENTATION be pleas-
ed 1o state:

(a) whether Central Government had
received representations from Karnataka
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Government in respect of normy for distri-
bution and release of Central plan assis-
tance;

(b) if so, details of serious lacunae and
incquities pointed out by Karnataka; and

(c) what are the corrective steps pro-
posed to be taken in the mal(ter?

THE MINISTER OF STATE OF THE
MINISTRY' OF PLANNING AND
PROGRAMME IMPLEMENTATION
(SHRI H. R. BHARDWAIJ): (a) to (c)
Presumably, the Hon’ble Member is refer-
ring to norms for allocation of Central
assistance. Suggestions on this subject have
been received from Chief Ministers of
several States including Karnataka, Centrgl
Assistance to non-Special Category States
is formula based. The formula approved
ag the NDC meeting in December, 1991
takes into consideration their suggestions
and gives due weightage to population, per
capita income, tax effoet, fiscal manage-
ment, performance in relation to national
objectives and special problems.

Declaration of some Districts in Ultar
Pradesh as ‘Zero-Industry Districts’

51. SHRI RAM NARESH YADAYV:
Will the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION be
pleased to state:

(a) whether Government propose to de-
clarg some districts in Uttar Pradesh sas
‘Zero-Industry districts’;

(b) if so, what are the
such districts; and

names of the

(c) what are the norms for declar g
districts as ‘zero-industry districts’?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PROG-
RAMME IMPLEMENTATION (SHRI H.
R, BHARDWAYJ): (a) to (c) The foliow-
ing districts of Uttar Pradesh were decler-
ed “po industry districts” in 1971:—Banda,
Fatehpur, Hamirpur, Jalaun, aunpur, Sul-
tanpur, Kanpur Dehat, CF.moli, Pauri
Garhwal, Tehri Garhwal, Uttar Kashi,
Almora, Pithoragarh, Dehradun, National,
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‘No industry districts’ are fhose districts
where 1o medium or large scale industry
exists.
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